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(b) if so, wbether the machineries 
were imported and supplied to Gov-
errunent; 

(c) if not, when the machineries 
were sold; anJj 

(d) whether the machineries were 
sold with Goverrunent 15ermission? 

The Minister of International Trade 
in the Ministry of Commerce and 
Industry (Shri Manubhai Shah): (a) 
No import licence for Rs. 25 lakhs has 
been issued to any firm in Calcutta 
for import of COl1£rete mixer machi-
nery from abroad for supply to the 
Government of India for the Second 
Fi"e Year Plan. 

(b) to (d). Do not ansc. It may, 
lwwevcr, be mentioned for the infor-
mation of the Hon'blc Members that 
a firm in Calcutta were ~l'anted A':-
tual User import licences for 
Rs. 4,35,200 during the licensing 
periods April-September, 1959 and 
October 1959-March 1960 for import 
oJ Petrol/Ker<Jsene engines which 
were to be used as prime movers in 
the assembly of concrete mixers. In 
April 1900, a complaint was received 
alleging that the firm had soLd some 
of the engines to another party. This 
(:omplaint was investigated by the 
Special Police Establishment who re-
ported that the allegation could not 
be established. The case was, there-
tore, treated as closed. 

State Trading Corporation 

3794. Shri Shree Narayan Das: Will 
the Minister of Commerce and Indus-
try be please" ~o state the results 
achieved by the State Trading Cor-
poration who were negotiating with 
some of the trading companies in 
Europe with " view to stepping up 
our exports in West European coun-
tries? 

The Minister of International Trade 
in the Ministry Of Commerce and 
Industry (Shrl Manubhai Shah): The 
State Trading Corporation has con-
cludej arrangements for link trade 
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with trading houses in Switzerland, 
France, West Germany, Austria, 
Belgium, Sweden, Finland, Tunisia 
and Jordan. The total value of such 
trade envisaged under these Agree-
ments is Rs. 20 crores either way. 
Some of these Agreements have been 
concluded only recently and as such 
it is not possible to assess the con-
tribution of these arrangements to our 
export trade. The actual volume of 
exports that have taken place under 
these deals as on date is of the order 
of Rs. 7 crores only. 
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Teracycline 

~T~;;rT, 

3797, Shri Sudobh Hansda: Will the 
Minister of Commerce and Industry 
be pleased to state: 

(a) the present requirement of 
teracycline in our country: 

(b) what percentage of this is manu-
factured in our country; 

(e) in which factories the medicine 
is manufactured; 

(d) whether it is manufactured in 
different factories; and 

(e) how Government ensure main-
tenance of its standard and quality? 

The Minister of Industry in the 
Ministry of Commerce and Industry 
(Sbri Kanungo); (a) The Develop-
ment Council for Drugs and Pharma-
ceuticals have surveyed the requke-
ments of various essential \:Irugs in 
the country and drew up targets for 
production in the Third Five-Year 
Plan period. The targets fixed for 

group of tetracyclines for the Third 
Plan period is .50 tonnes per annum. 

(b) The present licensed capacity 
will meet the entire requirements of 
the country. 

(e) and (d). The following units 
haVe> been licensed for the manufac-
ture of tetraeyclines:-

Nam,· of the Firm 

1. AnUhwtics Plant, Rishikcsh 

2. Synbiotics LtJ.,Ahmcoahad 

3· Lederie Lab"rator;es LId .. 
Bomhay (factory at Bulsar) 

4. l' zers Private Ld .. Chandi-
garh 

Licensl-d 
capacity 
per anntlJU: 

111 
tonncs 

120 

5, I lindustan Antihi~)tics Ltd., 
Pimpr; I . 5 

----
T(JTAI j39'~ 

----
The last three units have recently 

commenced production. 

(e) As far as product standards, 
quality and genuineness of drug 
manufacture are concer!1(jj, they are 
controlled under the Drugs Act and 
Rules by thu Drugs Controller in each 
State. 

8iri Companies in Singhbhum Bibar 

3798. Shri H. C. Soy: Will the Minis-
ter of Commerce and IndUstry be 
pleased to state: 

(a) whether it is a fact that biri 
companies in Singbhum Bihar deduct 
number of bi-ris produc~d by the biri 
makers, on the ground that biris de-
ducted are of poor quality but are not 
destroyed and are mixed back with 
good ones; 

(b) whether minor children are 
also employed in biri-making and 
they are prevented from going to 
school; and 




